Development
Annasaiidb’ Shinde): (a) A cash gramt
of Rs. 22,0000 (Rupees twenty-two
lakhs and four thousands only) was
released direct to the UP. Agricul-
tural University, Pant Nagar in UP.
during the year 1966-67 as Centre's
share towards items of developmental
wature viz. Girls hostel, staff quarters
for academic staff, Health Centre,
oquipment and books. Besides the
above grant, a sum of Rs. 9,757
(Rupees nine thousands, seven hun-
dred and fifty seven only) was paid
to the Government of U.P. as Centre's
ghare towards the actual additional
expenditure incurred an geecqunt at
adoption of the UGC's Third Plan
scales of pay for the teaching staft in
the U.P. Agricultural University, Pant-
nagar for the period from lst January,
1955 to 31st March, 1966.

(b) The information is still awaited
from the U.P. Agricultural tUniv-rsity.
Pant-Nagar

Insecticides

5184. Sbri Vishwa Nath Pandey: will
the Minister of Food and Agriculture
be pleased to state:

(a) the percentage of total acreage
ot land under plough in different
States covered by spraying insectir «le.
for plant protection for different crops
during last year; and

(bY the quantity of insecticides im-
vorted during the above period?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasshib Shinde): (a) The coverage
under plant protection measures 15
estimated at 58 million acres during
1966-67. The figures for cultivated
area in 18986-87 are not yet availsble
but gross cropped area in 1864-65 was
estimated at 380 million acres.

(b) During the year pearly 4,400
metric tonnes of various pesticides in
technical grades and ready-to-use
forms were imported.
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LAL. Services

5185. Shri Onkar Lal Berwa:
Shri Onkar Singh:

Will the Minister of Towrismm and
Civil Aviation be pleased to state:

¢8) whether the Indian Afrlines
Corporation Services were delayed at
Calcutta on the 16th May, 1987 owing
to 8 strike by the employees of the
Corporation; and

(b) it so, the demands of the Indian
Airlines Corporation Employees and
action taken to fulfll them?

The Minister of Tourism and Civil
Aviation (Dr. Karan Simgh): (a) and
(b): A meeting, which was convened
by the Chief Engineer at Calcutta
with the representatives of Air Cor-
poration Employees Union on “he 16th
May, 1987 to discuss certain local
problems, had to be postponed due to
unruly behaviour of certain members
This postponment was misunderstood
by the Union, who advised some of
thejr members to go on strike. As .
result of this stoppage of work some
of the services ex-Calcutta were de-
layed on the 17th morming. The strike
was called off on the 17th after the
Chief Engineer had given an assurance
to hold the postponed meeting on the
18th May, 1867.

Co-operative Sugar Mills, Bataia

5186. Shri K. Anirndhan:
Shri Umanath:
Shri P. P. Esthose:
Shri K. M. Abraham:
Shri Vishwanatha Menon:

will the Minister of Food and Agri-
culture be pleased to state:

(3) whether the attention of Govern-
ment has been drawn to certain cases
of corruption in the Co-operative
Sugar Mills, Batala, Punjab State;

(p) if so, whether the matter was
investigated by the authorities:

(¢} the findings thereof:

(4) whether the Central Vigilance
Commission has recommendsd trans-
fer of the Genera] Manager; and
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(e) the steps taken by the Gowvc.n-
ment in the matter?

The Minister of State in the Minis-
try of Food, Agricuiture, Crmmunity
Development and Coeperation (Shrt
M. S, Guwupadaswamy): (a) and (b)
A complaint making allegations abuut
the mis-management of Batala Co-
operative Sugar Mills Ltd, and cor-
ruption against the General Manager
of the Mills was received and was for
warded to the erstwhile Government
of Punjab for necessarv actcn m
January, 1966.

(c) Information awaited from the
State Government

(d) The Central Vigilance Commis-
sion has not investigated in the mat-
ter, hence the question of their racom-
mending the transfer of the Genersl
Manager does not arise

(e) Question does not ari.e
Food and Fertilizer Subsidies

5187 Shri Sradhakar Supakar Wil'
the Minister of Food and Agriculutre
be pleased to state

(a) the amount of fertilizer subsidy
mven to each State in the vear ending
the 30th June, 1967 and

(b) whether any assessment of the
effect of subsidies of food and fert
lizers on the prices and production of
foodgrains has been made”

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shn
Annasahib Shinde). (4) Devaluation
of Rupee resuited in an increase in
the CIF cost of imported fertilizers
and fertiliser raw materials by 575
per cent However prices of pool
fertilisers were maintained a* pre-
devaluation levels, in 188667 by a
suitable subsidy Subsidies were also
paid directly by the Central Govern-
ment to indigenous manufacturers
upng mported raw materials to
moderate the increase In prices of
fertilisesrs produced within the country
The cost of these subsidies is reflect-
ed entirely in the Central Budget and
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the question of any payments to the
States did not arise,

The following susbidy schemes were
operated through the State Covern-
ments
(1) Subsidy on phosphatic fertilisers

A subsidy not exceeding 25 per cer!
of the sale price of phosphatic fert.h
sers, the cost of subsidy to be .hared
equally by the Central and State
Governments was admissible upto
31st March, 1967 The option to allow
this subsidy or not was left to the
State Governments who had to share
the cost This subsidy has been a1th
drawn from 1st April, 1967

(ii) Special subsidy in Backward Union
Territories

A subsidy of 28 per cent cf 11
retall price of nitrogendbus fertilisexs
and 50 per cent of the retai price ot
phosphatic fertilisers was in forre in
the Union Territories of Manipur
Tripura, Andaman and Nicobar Island<
and Laccadive and Minicoy Islands
which were considered to be back
ward areas The rate of <«ubsidy har
been reduced to 20 per cent and 40
per tent recpectively from Ist Apml
1987

(iif) Subsidy on cost of
jertiligers . hilly angd
arens

transport of
maccesblc

The extra cost (over cnd above
normal t:ansport cost in other areas)
of transporting fertilisers from the
nearest rail head to the consuming
centres is met by Government and the
cost Is shared by the Central and
State Governments on a 50 50 basis

These are centrally aided Plan
schemes and the Central assst ince for
these 1s included in the overall lump
sun grants to States form Plan
Schemes and no separate scheme-wise
account 13 maintained Therefore, the
figures of amounts paid to the State
Governments on account of fertiliser
subsidies alone are not avallable No
formal assessment has been made re-
garding the effect of subsidies on
prices and Production of Food-grains.





